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DELHI LEGISLATIVE ASSSMBLY SECRETARIAT

BULLETIN PART = II
(General information relating to Legislative & other matters)
Wednesday, May 14, 1997/ Baishak 24, 1919 (saka)

No.327

RECONSTITUTION OF THE HOUSE COMMITTEES
FOR THE YEAR 1997-98

Hon'ble Spéaker has reconstituted the various House Committees
by nominating the following Members to various Committees as shown
below ‘3=

I BUSINESS ADVISORY COMMITTEE

Lo Shri Charti Lal Goel, Hon'ble Speaker Chairman
20 Shri Rajendra Gupta,
Minister for Law, Justice and Legislative
Affairs.
3, Shri Ram Bhaj
4, Shri Devendra Singh
5. Shri Gauri shankar Bhardwa j
6. Shri Mahendar Singh Saathi
T Shri Shoaib Igbal

i COMMITTEE ON GOVERNMENT ASSURANCES

s B Shri Deep Chand Bandhu Chairman
2e Prof. P.K. Chandla

3.- Shri Mewa Ram Arya

4, Shri Alok Kumar

5.,  S8Shri Ram Niwas Goyal

6o Shri Jai Bhagwan

7o Shri Mukesh Sharma

IIT COMMITTEE ON PETITIONS

i £ Shri Madan Lal Gaba Chairman
2 Shri Devendra Singh

3. . Shri Dharam Dev Solanki

4, Shri Hari Krishan

5 Shri Murari Singh Panwar

& Dr. A.K. wWalia

75 Shri Parvez Hashmi

v COMMITTEE ON DELEGATED LEGISLATION

1. Shri 0.P. Babbar Chairman
2. Shri Kirti Azad

3. Shri Jagdish Lal Batra

4o Shri Balbir Singh

5., 'Shri Moti Lal Sodhi

Ge Shri Ajay Maken

Te Shri Brahm Pal



RULES COMMITTEE

2 Shri Charti Lal Goel, Hon'ble Speaker Chairman
2, Shri Rajendra Gupta,
Minister for Law, Justice and
Legislative Affairs
3. Ch. Fateh Singh, Hon'ble Deputy Speaker
4, Shri Bodh Raj
5. Shri Satish Chandra Khandelwal
6, Shri Jag Parvesh Chandra
T Shri Suraj Prasad Paliwal

VI COMMITTEE ON PRIVILEGES

ds Ch. Fateh Singh, Hon'ble Deputy Speaker Chairman
2. Shri Rajendra Gupta,
Minister for Law, Justice and
Legislative Affairs.
35 Shri Alok Kumar
4, Shri Sahab Singh Chauhan
5, Shri Rajendra Gupta (Timar Pur)
6. Smt. Tajdar Babar \
7. Shri Ajay Maken

VII COMMITTEE ON QUESTIONS & REFERENCES

s Ch., Fateh Singh, Hon'ble Deputy Speaker Chairman
2 Shri Vinod Kumar Sharma

3 Shri Karan Singh Tanwar

4, Shri Murari Singh Panwar

Sa Shri Jail Kishan

6 Shri Haroon Yusuf

7o Shri Jitendra Kumar ‘Kalu Bhaiya'

VIII GENERAL PURPOSE COMMITTEE

Shri Charti Lal Goel, Hon'ble Speaker Chairman
Shri Ram Bhaj

Shri Brahm Singh Tanwar

Prof. P.K. Chandla

Shri Satish Chandra Khandelwal

Ch. Prem Singh

Shri Raj Kumar Chauhan
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i, COMMITTEE ON WELFARE OF SCHEDULED CASTES /SCHEDULED TRIBES

Shri Moti Lal Sodhi Chairman
Shri Chand Ram

Shri Inder Raj Singh

Shri Balbir Singh

Shri Swaroop Chand Rajan

Shri Raj Kumar Chauhan

Shri Matin Ahmed
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x COMMITTEE ON PAPERS LAID ON THE TABLE OF THE HOUSE

1. Shri Jai Bhagwan Chairman
20 Shri Naresh Gaur

3 Shri Jeet Ram Solanki

4., Shri Hari Krishan

s Shri Tek Chand

6. Dr, Gyan Chand
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LIBRARY COMMITTEE

Shri Charti Lal Goel, Hon'ble Speaker Chairman
Shri Sat Prakash Rana

Shri Puran Chand Yogi

Shri Jail Prakash Yadav

- Shri Sahab Singh Chauhan

Smt . Krishna Tirath
Shri Ram Pal

COMMITTEE ON PRIVATE MEMBERS' BILLS AND RESOLUTIONS

Shri Charti Lal Goel, Hon'ble Speaker Chairman
Shri vasdev Kaptan

Shri Darshan Kumar Bahl

Shri Ram Pal :

Shri Jag Parvesh Chandra

Dr. A.K, Walia

Shri Suraj Prasad Paliwal

P.N. GUPTA
SECRETARY



